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Final Decision : Dismissed

Judgement

B.K. Roy and R.K. Mahajan, JJ.—The prayer of petitioner is to command the
Regional Transport Officer, Kanpur Nagar (Respondent No. 2} to issue
registration in regard to his Three Wheeler Tempo within a specified short time.

2. It is asserted by the petitioner that after taking loan from the Punjab National
Bank, he purchased a Three Wheeler Tempo, applied for grant of registration but
despite expiry of 1-1/2 months by now without any rhyme or reason no
registration certificate is being issued.

3. Sri T. M. Rizvi learned counsel appearing on behalf of petitioner, submitted
that in the facts and circumstances the desired relief be granted to petitioner,

4. We do not think that the expiry of 1-1/2 months is such that it will give us a
handle to exercise our powers to issue a high prerogative writ like mandamus.
We. accordingly dismiss this writ petition, however, reminding the authority
concerned that it is expected of him that he will perform his statutory duties
expeditiously and in accordance with the law without giving any impression to
any one that there is some dilly-dallying on his part.

5. The office is directed to hand over a copy of this order by tomorrow to Smt.
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Sarita Singh, the learned standing counsel for its forthwith communication to
Respondent No. 2.
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